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O R D E R  
 
PER P. MADHAVI DEVI, J.M.: 
 

 This is an appeal filed by the assessee against the order 

of CIT(A) – 12, Hyderabad dated 07/02/2019 for AY 2010-11 

confirming the disallowances made u/s 40(b)(ii)  of Rs. 

2,40,000/- and u/s 40(a)(ia) of Rs. 1,91,700/-. 

 

2. At the outset, it is seen that both the assessment order 

as well as the order of CIT(A) are passed ex-parte qua 

assessee. We find that this is the second round of litigation 

and the assessee, for the reasons best known to it , has not 

appeared before the authorities below. However, in the 

interest of justice, we deem it fit and proper to remand the 

issue to the file of the AO subject to the assessee paying cost 

of Rs. 500/- to the PM’s Relief Fund on or before 15 th January, 

2020 and thereafter, the AO shall complete the assessment 

after hearing the assessee. The assessee is also directed to 
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file all the relevant details before the AO and cooperate  with 

the AO for early completion of the assessment proceedings.  

 

3. In the result, appeal of the assessee is treated as 

allowed for statistical purposes.  

 Pronounced in the open court on 19 th December, 2019.  

 
 
                  Sd/-                Sd/-              
(A. MOHAN ALANKAMONY) 

 ACCOUNTANT MEMBER 
        (P. MADHAVI DEVI) 

   JUDICIAL MEMBER      
 

  
Hyderabad, dated 19 th  December, 2019. 
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